
S No Name of the 

Advocate 
Shri Ved Raj Wazir, 
Senior Advocate 

2. Shri Nissar Hussain, 

Nominated as 

Mein her 

NIen her 

H 

HIGH COURT OF JAMMs & KAH I!U AND LADAKH AT SRINAGAR 

Subject: Nomination of two Advctes as Members of the 
Jammu and Kashmir Adocites' Welfare Fund Trust 
Committees 

ORDER 

No I $' 2022LRGj Datd:12. 10.2022 

Pursuant to the Hotifkation iide 5.0. 466 dated 3'°  October, 

2022 issued by the Secrety to Gcve.r mnt, Department of Law!  Justice 

and Parliamentary Affairs, Honb ve. :hkf Justice, High Court of Jammu 

& Kashmir and Ladakh, ha:: bee pIea ed to nominate the following two 

Senior Advocates as Meniers :f  th: Jemmu and Kashmir Advocates 

Welfare Fund Trustee Comuitte nmey; 

  

Senior Advocate, 

   

By Order ' (, (?' 
(Sanjeev Gupta) 

Registrar eneral 

No. 'S 1!JRG LP [ at .i: 12-10-2022 

Copy of the abov.e forwaried to the:- 
I Lcamed Advocate Gcn J ' n 
2. Pnncipa Secretary to h.......hk e h High Court cf J&K and Ladakh 

Sri naga r. 
3 Secretary to Hon bk rlr rs J 

r . . . f Ther Lordsrups. 
4. 1ecretary, Department .' iu n t'arhamentary Affairs, Government of 

J&K. 
5. Registrar Vigilance, High ourt t K ;hc i1Lh, Snnagar. 
6. Regstrars Judicial, Hgl :ourt 1 JI< Id iddkh, Jammu/Scinagar 
7, All Principal District & 5; ii ';-, JT . J&K and Ladakh. 
8 Shn Ved Raj Wazir, Sen Aiv :. Hh ut of J&K and Ladakh, Jarnmu. 
9 5hn Nissar Hussaun Si.r, Siuc 4. c. 'e. High Court of J&K and Ladakh, 

Sri naga r. 
10, President, i&K High Cow 8r w.n. mmu/Srinagar for rnformation 
11, CPC c-Courts Hugh Court f JiI ai I ,I4' runagar for uptoding on the official 

wehste for information ' 11 rt 

12 Incharge Lubrary, Hugr , . Sragr for information and for 

keeping the record or ti. 

13. Office file. 

Registrar General 
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